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Coal output rises 4.5%, 51 days reserves available for power plant: Union Coal Minister

—
Press Trust of India
New Delhi

Union Coal Minister G Kishan
Reddy on Tuesday said India
had witnessed a 4.5 per cent
year-on-year growth in dry
fuel production and said that

there is no need to worry
about the stocks for power
plants.

“We have 123 million
tonnes of coal available with
us, which is (sufficient) for 51
days (reserve) in the country.
Therefore, there is no prob-

lem with power plants having
critical coal stock,” he said on
the sidelines of Coal India’s
CSR Initiative event.

He also informed that
power companies had 23 days
of coal stock. The production
of coal had increased with a

reduction in rains in the coun-
try, he added.

There is no need to worry
about coal stock in the coun-
tryas the ministry is monitor-
ing the situation, along with
dry fuel firms, Reddy noted.
Coal production can be in-

creased further if the weather
continues to be favourable,
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PUBLIC NOTICE FOR AUCTION OF GOLD ORNAMENTS

The undermentioned persons are hereby informed that they have failed to pay off the liability in the loan accounts availed by them by
pledging gold ornaments, despite repeated reminders by Bank. Hence the undermentioned borrowers or their legal heirs are hereby
called upon to pay off the liability and other charges and redeem the pledged securities on or before 22-09-2026, failing which the said
securities will be sold by the bank in public auction at the cost of the borrowers at the respective Branches at 12 PM on 23-09-2026,
or on any other convenient date thereafter without further notice, at the absolute discretion of the Bank. The interested parties are
requested to contact the Branch Managers for further details.

REGIONAL OFFICE, THRISSUR
RIED Square, Building No.67/2, Aranattukara Road,
Chungam Junction, West Fort, Thrissur-680004
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Asset Recovery Management Branch, Thiruvananthapuram, Vaishnavi Tower,
Bypass Road, Kumarichanta, Thiruvanantapuram-695026, Email: cs8326@pnb.bank.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor
(s) that the below described immovable property mortgaged / charged to the Secured Creditor, the
Constructive/Physical/Symbolic possession of which has been taken by the Authorized Officer of the
Bank/secured creditor, will be sold on  “As is where is”, “As is what is” and “Whatever there
is”on the date as mentioned in the table herein below, for recovery of its dues due to the bank /
Secured credito from the respective borrower (s) and guarantor (s) . The Reserve Price and the
Earnest Money Deposit will be as mentioned in the table below against the respective properties.

The Auction will be held on : 24.09.2026 (SI. No. 1 to 15)
from 11:00 AM to 05:00 PM

Name of the Branch : VARKALA, Account No. 7500008700000137

Name & Address of the Borrowers / Mortgagors /Guarantors : M/s. Aadhil Enterprises, Prop:
Muhammed Rafi, VMC 6/532, Near Vijaya Dental Clinic, Maithanam, Varkala - 695141,
Mr.Muhammed Rafi, Prop: Aadhil Enterprises, MRS Manzil, Cherukkunam P O,
Varkala - 695141, Sri. Rajagopal K S (Guarantor), S/o. Kuttan Pillai, 22/79, Pandavapurathu Vilayil
Veedu, Near G L P G S, Chilakoor, Varkala P O, 695141, Sri.Sabeen (Guarantor),
S/o. K Sugunan, Sumangalam, Kappil, Edava, Varkala P O, Trivandrum 695311

Name of the Branch : Q SROAD Account No. 13946011001275

Name & Address of the Borrowers/Guarantors : M/s. VBL Exports , Ward No - XV, Door No
231/E, Killikolloor , Kollam - 691004, Shri.Unnikrishnan.R, Vadakkumbhagathu Veedu, Pradeeksha
Naq(ar - 204, Killikolloor. P.O, Kollam - 691004, Smt.Sheena, W/o. Nizamudeen, Angavila Veedu,
Killikolloor. P.O, Kollam, Pin - 691004

A | Dt. of Demand Notice U/s 13(2) ofthe SARFEASIACT, 2002 | 20/02/2019
Outstanding Amount | Rs.9,50,97,346.52 + plus charges and Interest from 01.09.2026

(as_on 31.08.2026)
Possession Date u/s 13(4) of SARFEASI ACT 2002 [ 18/07/2019

Nature of Possession Symbolic/Physical/ Constructive Symbolic
DESCRIPTION OF IMMOVABLE PROPERTY

EM of all that part and parcel of proi)erty consisting of 27.90 Ares of land in Re. Sy. No 215/4,
215/5 in Block no.18 of Panmana village in Karunaga&ally Taluk, Kollam District in the name of
Smt. Sheena, W/o. Nizamudeen, Angavilaveedu, Killikolloor P.O, Kollam, Pin - 691004.
BOUNDARIES: North: Progerty of Nissar & Panmana Panchayat Property, South: Property of Suja
& Sasidharan, East: PW.D Road, West: Property of Sherafudeen

Reserve Price: Rs 446,00 akhs
Details of the encumbrances known to the secured creditors : Nil
Sl. No.10 | Name ofthe Branch : KOLLAM, Account No. 13946011001398

Name & Address of the Borrowers / Mortgagors /Guarantors : M/s Aashirvad Catering &
Events, TPX VIII/188, Thrikovilvattom, Kollam 691577, Mr. Ratheesh Kumar R, Renukavilasom,
Perayam, Umayanellore P O, Kollam, 691589

Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 | 26.03.2025

8 2056, | Rs.38,06,824.14-+ plus charges and Interesltfrom 01.09.2026
30.08.2025

Ol W

A Dt. of Demand Notice Us 13(2) of the SARFEASIACT, 2002 | 22.08.2023

Quistanding Amount ‘ Rs.8727845.36 + plus charges and Interest from 01.09.2026

oo

Possession Date u/s 13(4) of SARFEASI ACT 2002
Nature of Possession Symbolic/Physical/ Constructive Constructive

DESCRIPTION OF IMMOVABLE PROPERTY

(as on 31.08.2026)
[ 19.12.2023

EM of all thosepieces and parcel of 04.45 Ares of land and residential building which is comprised
in Re.Sy.No. 360/1/2/2 in Block No. 23 of Thazhuthala Village, Kollam Taluk, Kollam District in the

oo w

Possession Date u/s 13(4) of SARFEASI ACT 2002
Nature of Possession Symbolic/Physical/ Constructive Constructive
DESCRIPTION OF IMMOVABLE PROPERTIES

Property 1: EM of all those part and parcel of 1.62 Ares (4.00 Cents) of land and residential
building which comprised in Re.Sy.No.27/1 in Block No.209 of Varkala Village,Varkala Taluk,
Thiruvananthapuram District in the name of Mr. Muhammed Rafi. BOUNDARIES : North :
Properties of Anzar and Pathway, South: Property of Sheeja, East: Properties of Laila Beegum,
West : Property of Sheeja (Formerly Juberia)

Reserve Price : Rs.12.46 lakhs | EMD: Rs.1.25 lakhs | Bid Increment: Rs.0.10 lakhs

Property 2: EM of all those part and parcel of 2.60 Ares (6.42 Cents) of land which comprised
in Re.Sy.No.27 in Block No.209 of Varkala Village, Varkala Taluk, Thiruvananthapuram District
in the name of Mr. Muhammed Rafi. BOUNDARIES : North : Properties of Suseelan, South:
Property of Muhammed Rafi, East : Properties of Muhammed Haneefa, West : Property of Sheeja

Reserve Price : Rs.5.20 lakhs | EMD: Rs.0.52 lakhs| BidIncrement: Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
Sl. No.2 Name of the Branch: M G ROAD - THIRUVANANTHAPURAM

Name & Address of the Borrowers / Mortgagors /Guarantors : Mr. Franklin Raj, NMC17-218,
Grace Cottage, Thanikkavila, Chaikottukonam PO, Neyyatinkara, Thiruvananthapuram 695122

name of Mr. Ratheesh Kumar R. BOUNDARIES: North: Progeny of Konnathu, South: Property
of Mr. Sukumaran, East: Road, West: Property of Mr. Kuttan Pillai.

Reserve Price: Rs.22,89,315.00 | EMD: Rs.2,28,931.5 BidIncrement: Rs 10,000.00
Details of the encumbrances known to the secured creditors : Nil

Sl. No.11 Name of the Branch : KOLLAM CHAMAKKADA, Account Nos.
' ' 4344008703001567,434400SG00000032, 4344008703001576

Name & Address of the Borrowers / Mon?agors /Guarantors : M/s. Vishwas Traders, Mohan’s
Enterprises Buildin;kMain Road, Kollam-691001, Mr. Vishwa Mohandas, Mohan Mansion, Canton-
ment South, Beach Road, Kollam 691001, Mr. Jﬁyakumar, Thottathil Veedu, ARA 82 A, Kaikulangara
North, Thirumullavaram PO, Kollam -691012, Mr. Vishwa Mohandas, Partner M/s Viswas Traders,
Mohan's Enterprises Building, Main Road , Kollam 691001, Mr. Jayakumar, Partner M/s Viswas
Traders, Mohan's Enterprises Building, Main Road Kollam 691001, Mrs. Asha Ja)(akumar, Thottathil
Veedu, ARA82 A, Kaikulangara North, Thirumullavaram PO, Kollam- 691012, M/'s Vishwas Exports,
Mohan's Enterprises Building, Main Road, Kollam- 691001

Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 | 18.07.2018,13.09.2018

Interest from 01.09.2026
Possession Date u/s 13(4) of SARFEASIACT 2002 17.10.2018, 23.10.2018 & 25.10.2018

A Dt. of Demand Notice Uls 13(2) of the SARFEASIACT, 2002 [ 27.12.2024

A
B | Outstanding Amount as on 31.08.2026 Rs.24,75,68,784.35 + plus charges and
c
D

Nature of Possession Symbolic/Physical/ Constructive | Constructive

Quistanding Amount ‘ Rs.86,02,722.88 + plus charges and Interest from 01.09.2026

DESCRIPTION OF IMMOVABLE PROPERTIES

Property 1: EM of all those pieces and parcel of ropert\é consisting of 29.77 Ares 573.53 cents)

(as on 31.08.2026)
[ 05.03.2025

of Land comprismg of 0.25 Ares in Re Sy No 162/3/2,9.38 ares in Re Sy No 162/5/2/2, 0.75 Ares
in Re Sy No. 162/8/2/2 and 19.39 Ares in Re Sy No. 162/23/2 with building there on in

B
C
D

Possession Date u/s 13(4) of SARFEASI ACT 2002
Nature of Possession Symbolic/Physical/ Constructive Constructive

DESCRIPTION OF IMMOVABLE PROPERTY
EM of all those part and parcel of land having total extent of 8.10 Ares in which 4.05 Ares in
Re Sy. No.74/1-1 and 4.05 Ares in Re Sy. No.74/1-2 with building and all improvements thereon
(old Sy no.19/13) in Block No. 62 of Neyyanttinkara Village, NeyyattinkaraTaluk, Trivandrum
District owned by Mr. Franklin Raj. BOUNDARIES as per sale deed: North: Nilam, South: Road,
East: Thodu/Canal, West: Nilam, BOUNDARIES as per location map : North : Property of
Kamalasenan, South : Road, East: Thodu/pvt property, West: Property of Kamalasanan
Reserve Price : Rs.123.00 lakhs | EMD: Rs.12.30 lakhs| Bid Increment: Rs.0.10 lakhs

Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : MEDICAL COLLEGE - TRIVANDRUM

Name & Address of the Borrowers/Guarantors : 1) M/s. Excellent Wood Industries
Sri.Saravanan N (Proprietor) S/o. Nadesan Asari, Karikoottukuzhi, Puthenveedu, Chembur,

Kattakada, Ottasekharamangalam PO, Trivandrum-695125 2) Sri.Saravanan N S/o. Nadesan
Asari, Karikoottukuzhi, Puthenveedu, Chembur, Kattakada, Ottasekharamangalam PO, Trivandrum-

Kalluvathukkal Village, Kollam Taluk in the name of M/s. Viswas Exports, represented by
Mr. Viswa Mohandass. BOUNDARIES : North: Ambika Amma’s Property, South: Vazhy, East

Vazhy, West : Road
EMD: Rs.10.9 lakhs | Bid Increment: Rs.1.00 lakh

Reserve Price : Rs.109.00 lakhs

Property 2: EM of all those f)ieces and parcel of ropert{l consisting of 3.24 Ares
gs Cents) land with residential building there on'in Re Sy No.9, Sy No.8361 & 8359) in Block No
48 in Kollam East Village, Kollam Taluk, Kollam Districtin the name of partner Mr. Viswa Mohan

Das. BOUNDARIES : North: Property of Mohan Das'’s , South: Property of Vinu, East : Road,

West: Property of Global
EMD: Rs.16.90 lakhs | Bid Increment: Rs.1.00 lakh

Reserve Price: Rs.169.00 lakhs

Property 3: EM of all those pieces and parcel of{)ro erty consisting of 14.13 Ares 634.90 Cents)
of land comprising 2.10 Ares in Re Sy No.15/3 in Block No 241 & 242, 0.46 Ares in
Re Sy No 224 in Block No 241 & 242, 1.40 Ares in Re Sy No. 16/2/2 in Block No 241, 0.35 Ares
in Re Sy No. 69/2/2 in Block 241, 1.70 Ares in Re Sy No. 16/2 in Block No 241, 3.10 Ares in
Re Sy No.69/2 in Block No 241, 5.02 Ares in Re Sy No. 15/2 in Block No.241 with residential building
thereon in Kollam West Village, Kollam Taluk, Kollam District in the name of
Ms.Ashalakshmi R .S. BOUNDARIES : North: Sumathi's & Purushan’s property, South: Road &
Jayalekshmi's property, East : K. Swami Annachi’s & Manoharan’s property, West : Ayyappan’s,
Raju’s, Thankamani's, property & PVT Road

Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 15.06.2024

Reserve Price : Rs.272.00 lakhs | EMD: Rs.27.20 lakhs| Bid Increment: Rs.1.00 lakh

Outstanding Amount | Rs.70,53,591.66 with further interest, Cost and charges as
(as on 31.08.2026) | applicable from 01.09.2026

Property 4: EM of all those pieces and parcel of proJJert&/ consistil}g of 13.41 Ares of land
comprising of 0.64 Ares in Re Sy No 162/3 in Block No 39, 4.32 Ares in Re SX No 162/5/2 in Block
T

Possession Date u/s 13(4) of SARFEASI ACT 2002 28.08.2024

No.39, 3.54 Ares in Re Sy No 162/8/2 in Block No 39. 4.91 es in Re Sy No
162/2/6/2 in Block No. 39 of Kalluvathukkal Village, Chathanoor SRO. Kollam in the name of

oo ©|>|3
(3]

Nature of Possession Symbolic/Physical/ Constructive Constructive
DESCRIPTION OF IMMOVABLE PROPERTIES

(i) EM in the name of Saravanan of 1.21 Ares of property in Re Sy No 162/23-1, Block No. 27 building
bearing No APVIII/648 of Keezharoor Village, Kattakada Taluk, Trivandrum District
BOUNDARIES : North: Property of Kristhudas, South : Property of Mercy, East: Property of Selvanos,
West : Property of Saravanan.
Reserve Price: Rs.13.50 lakhs | EMD: Rs.1.35 lakhs |BidIncrement:Rs.0.10 lakhs
(if) EM in the name of Saravanan of 1.21 Ares of property in Re Sy No. 162/4-1, Block No.27 building
bearing No APVIII/648 of Keezharoor Village, KattakadaTaluk, Trivandrum District As per Deed
BOUNDARIES : North: Property of Yovel, South: Property of Yovel, East: Property of Karikkottu
Kuzhukkum, West: Property of Thomas Nallathampi, As per Location sketch, North: Property of
Sasidharan Achari, South: Property of Radhika, East : Property of Saravanan, West: PWD Road.
Reserve Price: Rs.14.00 lakhs | EMD: Rs.1.40 lakhs | Bid Increment: Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
SI. No. Name of the Branch : STATUE JUNCTION, TRIVANDRUM
4 Account Nos. 3301008700010784, 330100JE10000517

M/s. Viswas Exlgor(s, represented by Mr. Viswa Mohandas. BOUNDARIES : North : Vazhy, South
. Property of Shyam, East : Property of Vijayan, West : Property of Sobhana

Reserve Price : Rs.20.00 lakhs EMD: Rs.2.00 lakhs | Bid Increment:Rs.1.00 lakh
Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : HARIPAD
Account Nos. 4276008700001111, 4276001L00000086,
4276008700000992, 4276001L00000013, 4276008700002590

Name & Address of the Borrowers / Mort anrs IGuarantors : 1) M/s Jaya Bakery,
Prop: Mr. Harikumar R, Karthikapally P O, Haripad, Alappuzha 690549, 2) M/s S & H Bake House,
Prop: Mr. Harikumar, Thamalakkal P O, Haripad, Alappuzha 690548, 3) Mr. Harikumar R,
Ambadiyilveedu, Kumarapuram P O, Puthupa Ié South, AIapFuzha 690548, 4) M/s Karthika
Distributors, Prop: Mrs. Karthika Menon, KP/V/439, Thamalakkal P O, Haripad, Alappuzha 690548,
5) Mrs. Karthika Menon, W/o. Harikumar R, Mampazhakari, Ramankari, Alappuzha-689595
A | Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 | 24.02.2025
Rs.59,66,194.38 (Account M/s Karthika Distributors),
Rs.14,49,312.00 (Account M/s S and H Bake house) &
Rs.12,54,511.10 (Account M/s Jaya bakery) + plus charges and
Interest from 01.09.2026

B | Outstanding Amount
(as on 31.08.2026)

ini i SI. Branch Name & Loan Alc. No. Gross Due as on
thfi{rgi;l:,teerr Z_aég(')rding to the No. Phone No. & N.P.A. Date Name and Address of the borrowers Weight 31-08-2026
’ . Maxin K Kurian, Karottaparamil House,
latest report by the Central TR R North | O age | Kurichidkara P O, Thanikkudam Kurichikkara, | 788 gms | Rs. 381,290.20
Elecrridty Authority , there ;:jr;f::iso\?\lfg A Bineesh, Chennankara
are 58 plants with a critical 2. G";Z!ZX;’ZJZW" O gn " | House, Chakkamkandam P O Thaikkad, 32gms | Rs. 14,300.64
stock situation. th:f*;“égso}fo“- e
; ali , Kayampillithundil House,
3. Athani 338206630000203 Kunnissery, Athani PO, Nedumbassery, 18.6 gms | Rs. 42,388.70
9137533820 10-07-2026 Ernakulam-683585.
CONDITION OF SALE:
1. The auction will be conducted on “as is where is and without recourse” basis.
2. No claim whatsoever will be entertained after auction of the gold ornaments.
e 3. The interested parties shall deposit EMD amount for each bid, to the Branch Manager of the branch before the commencement of
auction.
Ba"kTﬁ,fis';’f,?Egﬁfhh tra 4. The successful auction bidder will have to pay the remaining bid amount, exclusive of EMD, immediately, not later than the next working day.
1% Floor, Sitaram Tejal Building, Aswini 5. GST applicable for gold auction purchase will be borne by the successful bidder.
Junction, Thrissur-680022, Ph: 9361189695, 6. The EMD deposited by the unsuccessful bidders shall be refunded to them.
e-mail: bom1248@bankofmaharashtra.bank.in 7. The bank reserves its right to accept, reject any or all bids at any stage, and vary, modify or waive any condition of sale in its

absolute discretion.
Place: Thrissur Date: 08-09-2026.

Postponement Notice

The Gold Auction Sale notice published in

(Sd/-) Regional Head, Union Bank of India

this news paper for Maxin K Kurian,

Karottaparambill House, Kurichikkara P.O,
Thannikkudom, Kurichikra, Thrissur-680028 on
09-09-2026 is postponed to 22-09-2026. All
other terms and conditions of the notice in
this newspaper remain unchanged.

Date:09-09-2026. Sd/- Branch Manager

Y
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Kerala Grameena Bank

Scheduind Bank Ownicd By Goscmront

Head Office: MALAPPURAM,
Regional Office: ERNAKULAM,

Coastal Towers (Karithatt), Nr. Samskara Jn., Pipeline Road,
Palarivattom, Cochin 682025. Phone: 0484-2536301/2536302,
E-mail: roekm@kgb.bank.in

POSSESSION NOTICE (Forimmovable properties)

TO ADVERTISE

PLEASE CONTACT
Trivandrum : 9447770974

Whereas the undersigned being the Authorised Officer of the Kerala Grameena Bank under the Securitization and Reconstruction of Financial
Assets and Enforcement of Security Interest Act , 2002 (Act 54 of 2002) and in exercise of powers conferred under Sec. 13(12) read with Rule
3 of the Security Interest (Enforcement) Rules 2002, issued demand notice on the date mentioned against the account calling upon the
borrowers/mortgagors to repay the amount as mentioned against the account within 60 days from the date of receipt of the said notice.
The borrowers/mortgagors having failed to repay the amount, notice is hereby given to the borrowers/mortgagors and the public in general
that the undersigned has taken possession of the properties described herein below against each account in exercise of powers conferred
on him/her under Section 13(4) of the said Act read with Rule 8 of the said rules on 03" day of September 2026. The borrower's/
mortgagor’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured
assets.The borrowers/mortgagors in particular and the public in general are hereby cautioned not to deal with the property/ies and any
dealing with the property/ies will be subject to charge of the Bank for the amounts and interest as mentioned herein below.

Kochi . Name of the Borrower/ Demand Notice Description of the  |Present outstanding
oc SRR Mortgagor/Guarantors Date & Amount Immovable Properties Balance
Thrissur  : 9847862299 (1) Rajesh M.R, S/o Rajappan, ) 15-06-2026 Allthe part and parcel of the property Rs.4,76,005.49
(2) Ambujakshy Rajappan, Legal Heir & ( Rs. 4,64,360.49 | consisting of 2.42 Aresin SyNo:169/ | (Rupees Four Lakh
5 Wife of Rajappan, (3) Minimol M R, Legal| (Rupees Four Lakh |1B of land with building in Seventy Six
Kottayam : 9447695936 (=48 Heir & Daughter of Rajappan, (4) Usha Sixty Four Veliyanadu Village, Kuttanadu | Thousand Five and
. 41 Baiju, Legal Heir & Daughter Of HL':]%‘::g"sdithf::d Taluk, Alappuzha District. | Forty Nine Paisa
Kozhikode : 9847200442 4l Rajappan, and (5) Suma Santhosh, Forty Nine Pyaisa Boundaries : North : Road And Only) in
-l Legal Heir & Daughter of Rajappan, all Yy NIF iver: . . HLG64415324002419
. . = | esiding at: Mozhicherichi Only) in HLG |River: Bast : Thodu: South =1 2 0ty g naplus
g6 residing at: Mozhicherichira, ichan: . .08.
thchmdubllSlllCSSlll‘lC.~ Kurishumoodu, Veliyanadu (P 0), 633?3%;%%%?;? E:g;:r{;yof()’(ma?blchan, West interest, costs and
Alappuzha- 689590 interest other expenses.

Date : 03-09-2026, Place: Ernakulam

Sd/- Authorised Officer, Kerala Grameena Bank

[Rule -8(1)] POSSESSION NOTICE
Whereas the undersigned being the Authorised Officer of the State Bank of India, under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest, Act, 2002 (No.3 of 2002) and in exercise of powers conferred under Section 13(12) read with rule 3 of the
Security Interest (Enforcement) Rules 2002, issued Demand Notices calling upon the borrowers/guarantors listed below to repay the amounts
mentioned in the notices with future interest, incidental expenses and cost thereon within 60 days from the date of receipt of the said notices.

STATE BANK OF INDIA

REGIONAL BUSINESS OFFICE, THODUPUZHA, PH: 04862-220437/427

Sl.| Name & Address of the

Demand Notice

Amount Due Description of Inmovable Property

No.| Borrower / Guarantor Date & Amount
RE AD 1 |(1) Raja Kaniyappa, 24.06.2026 & Rs. 64,37,550/- | Al that piece and parcel of the land admeasuring 6.45 Ares
Pendanathil House, Rs.62,96,088-  |(Rupees Sixty four | iy sy No. 670/11, Re Sy. 58/19, Block 80 situated in Lalam
Kondattu Kadavu Road, (Rupees Sixty two | lakh thirty seven | vijage Meenachil Taluk,Meenachil Sub District,Kottayam
Pala -686575 lakh ninety six thousand five | pistict along with residential building and all improvements

(2) Sabu Kaniyappa,
Pendanathil House,
Market Road,

Pala -686575

Branch: Vengalloor

FRONTLINE

LIS [nirce prly b

thousand eighty
eight only) along
with interest from
24.06.2026,cost,

charges etc. thereon,

hundred fifty only)
as on 07.09.2026
and further interest
from 07.09.2026 and
charges, costs, etc.

thereon, as per Will no 304/111/19 date 09/10/2019 of SRO
Meenachil. Boundaries (As per Will No. 304/19 dated
09/10/2019 of SRO Meenachil) East: Property of Vettukatt
Jimmy & Others, South: Municipal Road, West: Pulikkiyil
Property, North: Moozhayil Property.

EVERY 2
FORTNIGHT.

Venmony, Vannappuram,
Idukki-685607 also having
address at Sankarankunnel,

TO SUBSCR|BE, VISIT Parvathy Nivas, Kuranganmala,
Chirakkadavu,
QA LL ey PTG R Kottayam-686659

Branch: Mullaringad

thereon.
Remya Sathees_h ) 15.06.2026 & Rs. 52,60,750/- |All that part and Parcel of the property consisting Equitable
(Sole Prop. Kaalindhi Farms, Rs.51,66,787/- (Rupees fifty two |Mortgage of 1 Hectare 17 Ares 99 Sq M of land with proposed
Edathana, Pulickathotty, (Rupees Fifty one lakh sixty farm project and existing residential building Re Sy. No. 61/

lakh sixty six
thousand seven
hundred eighty
seven only) along
with interest from

15.06.2026,cost,
charges etc. thereon
Boundaries: East: Road, North: Road, West: Property of Chennapparayil Sasi, South: Property of Kulangarathottiyil Varkeychen.
Property -2 having 95.43 Ares of land as per 'A" Schedule ,'B'Schedule and 'C' schedule of Sale deed 1615/2024 , location sketch in
Sy no 61/1C-2215, 61/1C-855 and 61/1C-856-2. Boundaries: East : Property of Chengankal Ravi, North: Property of Geetha, West:
Property of Urumbackal Saji, Umesh Chennapparayil, South: Panchayath Road and property of Chavuttiyani Jaimon.

thousand seven
hundred fifty
only) and further

1C-2215, 61/1C-855, 61/1C-856-1 and 61/1C-856-2 in Block
No 98 of Vannapuram Village, Thodupuzha Taluk, Idukki
District together with all improvements including the building
interest from  [existing and or to be constructed there on in name of Smt
07.09.2026 and  [Remya Satheesh. Property -1 having 22.56 Ares of land as
charges, costs, etc.|per item no 1 of 'A'schedule of Sale Deed No 1615/2004 of
thereon. Karikode SRO, Sy.No.61/1C-856-1 as per location sketch:

the secured assets.
Place: Thodupuzha, Date: 07-09-2026

The borrowers having failed to repay the amount, notice is hereby given to the borrowers/guarantors and the public in general that the
undersigned has taken possession of the properties described herein above in exercise of powers conferred on him under sec 13(4) of the
said Act read with Rule 8 of the said rules on this 7*" day of September, 2026.

The borrowers in particular and the public in general are hereby cautioned not to deal with the properties and any dealings with the properties
will be subject to charge/s of the State Bank of India for the amount/s mentioned in the notices with future interest, Incidental expenses and
cost thereon. The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem

(Sd/-) Authorised Officer, State Bank of India

Name & Address of the Borrowers / Mortgagors /Guarantors : M/s. J R Timber Techni
Ltd, TC 22/2262, Convent Lane, Trivandrum- 01, Mr. Dinesan Raman, (Director) TC 9/2203-1,
Sreesailam, Sasthamangalam Trivandrum-695010, Mrs. Rekha S, W/o Late Jesudas, (Mg.Director)
Mr. Ann Mary, D/o Late Jesudas, (Mg.Director) Mr. Aran Joseph, S/o. Late Jesudas, (Mg.Director)
both residing at CRA 8, Madhumukku, Kallumoodu Gardens, Trivandrum-695029

[ 02.05.2025
Constructive

C | Possession Date u/s 13(4) of SARFEASI ACT 2002
D [Nature of Possession Symbolic/Physical/ Constructive

DESCRIPTION OF IMMOVABLE PROPERTY

A Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 [ 03.01.2018

EM of all those part and parceL of 4.44 Ares of land and residential building which comprised in
Re Sy No.227/10-b and 01.23 Ares comprised in Re Sy No. 227/9-B (14 Cents of landed property

Quistanding Amount ‘ Rs.4,37,70,261.98 + plus charges and Interest from 01.00.2026

comprised in Old Sy No. 4893, 4892, 4891, 4890) of Kumarapuram Village, KarthikapallyTaluk
Alappuzha district owned by Sri. Harikumar R. BOUNDARIES : North: Property of Sreenivasan

(as on 31.08.2026)
25.05.2019

Achari, South: Road, East: Road, West: Property of Reghu
Reserve Price : Rs.49.92 lakhs |EMD: Rs.4.92 lakhs | Bid Increment: Rs.0.10 lakhs

oo w

Possession Date u/s 13(4) of SARFEASI ACT 2002
Nature of Possession Symbolic/Physical/ Constructive Constructive
DESCRIPTION OF IMMOVABLE PROPERTY

EM of part and parcel of 22.60 Ares of property and building there on comprised in
Sy No.202/4 of Edakode Village in Chirayinkeezh Taluk, Trivandrum District owned by
M/s JR Timbers Technics (Pvt.) Ltd. BOUNDARIES: North: Road, South: Property Of
Raveendran, East: Property Of Sivanandan, West: Property Of Sathyaboneswaram

Reserve Price : Rs.161.02 lakhs| EMD: Rs.16.10 lakhs | Bid Increment: Rs.0.10 lakhs

Name & Address of the Borrowers / Mortgagors /Guarantors : M/s Divya Diary Farm,
Panachamoodu, Aniyoor, Chempazhanthy, Trivandrum-695587, Mr. Shibu C, Divyasree,
Panachamoodu, Aniyoor, Chempazhanthy, Trivandrum-695587, Mrs. Bindhu, Panachamoodu,
Aniyoor, Chempazhanthy, Trivandrum-695587

Details of the encumbrances known to the secured creditors : Nil
Sl. No.13 Name of the Branch : CHENGANOOR
' ' Account No. 4263008600000018

Name & Address of the Borrowers/Guarantors : M/s M D Poultry Farm, Prop Mr. P P Devadas,
Planthottathil Gokulam House, Kodukulanji P O, Kozhuvallor, Chenganoor 689521, Mr. P P Devadas,
Planthottathil Gokulam House, Kodukulanji P O, Kozhuvallor, Chenganoor 689521

A [ Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 | 29.10.2015

B | Outstanding Amount

(a5 on 30.06.2026) Rs.1,01,99,017.43 + plus charges and Interest from 01.07.2026
C | Possession Date u/s 13(4) of SARFEASIACT 2002 15.03.2016
D | Nature of Possession Symbolic/Physical/ Constructive Constructive

A Dt. of Demand Notice Us 13(2) ofthe SARFEASIACT, 2002 | 30.07.2022

DESCRIPTION OF IMMOVABLE PROPERTIES

Quistanding Amount | p. 5 12,65,359.22 + plus charges and Interest from 01.09.2026

All the part and parcel of property consisting of 16.59 Ares of land and residential building in Re Sy
No. 139/3/1(0ld Sy No. 187/12-1) in Block No. 15 of Venmony Village in Chenganoor Taluk
Alappuzha district owned by Sri. P P Devadas. BOUNDARIES: North: Road, South: Property of

(as on 31.08.2026)
[ 31.01.2023

Mr.Devadas Puramthottathil, East : Property of Kuttappan, West : Property of Gopi Plavilayil

B
C | Possession Date u/s 13(4) of SARFEASI ACT 2002
D [Nature of Possession Symbolic/Physical/ Constructive Constructive

DESCRIPTION OF IMMOVABLE PROPERTY

EM of all that & parcel of property consisting of (Total 6.68 Ares) made up of 1.48 Ares in
Re Sy No. 432/7-2, 2.15 Ares in Re Sy No. 432/8 and 3.05 Are in Re Sy No. 432/9, Block No.
14 of land comprised in Uliyazhathura Village, Trivandrum district in the joint name of Smt. Bindhu
and Sri. Shibu. BOUNDARIES: East: Panappayidam, South: Property of Unni, West: Property
of Suresh kumar, North: Property of Vilasini Amma

EMD: Rs.3.00 lakhs | Bid Increment: Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : MEDICAL COLLEGE
Account Nos. 09616016001397, 09616016001403

Name & Address of the Borrowers / Mortgagors /Guarantors : Mr. Shibu L, Mrs. Rajani B K,
both residing at House No. 79, Adarsh Nagar, Pattom PO, Thiruvananthapuram 695004

Reserve Price: Rs.33.21 lakhs Bid Increment : Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : HARIPAD
Account Nos. 4276008700001041, 4276001C00003415,
4276001C00003433, 4276001C00003460

Name & Address of the Borrowers/Guarantors : M/s. The Royal Garden, Prop: M K Jacob,
Nangiarkulangara P O, Haripad, Alleppey-690513, M K Jacob, S/o. Kochumon, Manatharayil
House, Vazhuthanam, Pallipad, Haripad, Allepey-690513.

A] Dt of Demand Nofice Uls 13(2) of the SARFEASIACT, 2002 | 09.01.2015
Py et ‘ Rs.15,77,86,744.41 + plus charges and Interest from 01.09.2026
Possession Date s 13(4) of SARFEASTACT 2002 [ 19.08.2022

Nature of Possession Symbolic/Physical/ Constructive Constructive
DESCRIPTION OF IMMOVABLE PROPERTIES

O w

AT Dt. of Demand Notice U/s 13(2) ofthe SARFEASIACT, 2002 [ 15.09.2021

Ouistanding Amount ‘ Rs.55,92,967.06 + plus charges and Interest from 01.09.2026

1) EM of all that part and {)arcel of land and building consisting of 47.76 Ares of land there on
in Re.Sy.N0.467/6-1,467/1-2,467/7-3,467/2-2,467/6-2.467/20,467/21,467/22,467/23,467/6-2-3,
467/7-2,467/6-2-2,464/2,467/17, Door No-X/344,343, Chingoli Village, Karthikapally Taluk,
Alapauzha district, Kerala-690532. BOUNDARIES: North: Property of MK Jacob, South:Property

O W

(as on 31.08.2026)
Possession Date u/s 13(4) of SARFEASI ACT 2002 [ 30.03.2022

of Mrs.Janamma, Puthenpurackal & Mr.Ibrahim, East : Road & Property of Mr.Shibu & Mrs.kutty,

o

EM of part & parcel of property consisting of 1.75 Ares of land and bldg. comprised in

Sy No.534/4-14 in Block No. 33 in Karakulam Village, Puravoorkonam Muri, Nedumangad Taluk,

Trivandrum District owned in the name of Sh. Shibu L. BOUNDARIES: North : Property of Anil

\I;Vumar,LJasdrmne, South : Pivate Road, East : Property of Rajesh (New Residential Building),
est : Lan

Reserve Price : Rs.17.58 lakhs |EMD: Rs.1.758 lakhs | Bid Increment: Rs.0.10 lakhs

Details of the encumbrances known to the secured creditors : Nil

Name of the Branch : KOLLAM CHAMAKADA
Account No. 4344008703001460

Name & Address of the Borrowers / Mortgagors /Guarantors : M/s. Akshal\*a Pharama, Prop:
Smt.Sindhu M, 1I1-39 BRN 103-A , Thekkevila, Kollam 691016, Smt. Sindhu M, W/o Santhosh S,
Bindhu Nivas, Thekkevila, Kollam - 691016, Sri. Rajan Pillai (Guarantor), W/o Sunilkumar P,
LSRA/A-17 (Sreelagam), Ward No VII, Thrikkaruva, Anchalumoodu PO, Kollam 691601,
Shri. Santhosh S (Guarantor) Bindhu Nivas, Thekkevila, Kollam - 691016

Nature of Possession Symbolic/Physical/ Constructive Constructive [ West:property of Mrs Rugmini, Nediyankandathil & Mrs.Sobhana, Thundil.
DESCRIPTION OF IMMOVABLE PROPERTY

2) EM of all that part and parcel of land and building consisting of 89.99 Ares of land & building
in Harigad (Re.Sy.N0.469/13-2,467/2-2,464/1-3,464/1-2,467/1,467/2,468/1,468/2,468/3,
468/4-2 of Chingoli village, karthikappallg Taluk,Alapauzha district,Kerala-690532.
BOUNDARIES: North: prc‘rPert% of Mr.Anandan Biju bhavanam & Mrs.Valsala, Suraj Bhavanam,
South:property of Mr. MK Jacob, East: Road & Property of Mr.Bahuleyan, Valiyathara kizhakkathil,
Mr.Thilakan Manayil, Mr.Anil, Shibu Bhavanam, West :Property of Mr.Sukumaran, Kochupurackal
& Mr.Kaladharan, Thumdil Vadakkathil.

Reserve Price: Rs.80.03 lakhs |EMD: Rs.8.03 lakhs |BidIncrement:Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : THODUPUZHA
Account No.20414011000142, 20417121000194
Name & Address of the Borrowers / Mortgagors /Guarantors : M/s Mobile Palace, Prop.Mr.
Binumon N K, Kunnamkottu Complex, Pala Road,Thodupuzha, Idukki, 685584, Mr. Binumon N K,
Nanmenikkatil House, Kolani P O Thodupuzha, Idukki 685608, Mrs. Mohini Thankachan, W/o.
Thankachan, Njarakkattil House, Anchiri P O, Thodupuzha, Idukki 685585, Smt. Santhakumari
Amma, Nanmenikkatil House, Kolani P O, Thodupuzha, Idukki 685608, Sri. Venu Gopal K A,

AT Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 | 24.07.2014

Karumathe, Alakoodu, Thodupuzha, Idukki 685584

Outstanding Amount

A ] Dt. of Demand Notice U/s 13(2) of the SARFEASIACT, 2002 [ 01.02.2020

Qutstanding Amount | R 4 23 14,947 47 + plus charges and Interest from 01.09.2026

B (as on 31.08.2026) | Rs.1,07,62,691.80 + plus charges and Interest from 01.09.2026
C | Possession Date u/s 13(4) of SARFEASI ACT 2002 03/03/2015
D [ Nature of Possession Symbolic/Physical/ Constructive Constructive

DESCRIPTION OF IMMOVABLE PROPERTY

4 (Old Sy.No.2701/AB/1/2/3/4/5/6/7) in Thrikkaruva Village, Kollam Taluk, Kollam District in the name

Mr.Omanakuttan Pillai
Reserve Price: Rs.28.06lakhs | EMD: Rs.2.81 lakhs | Bid Increment:Rs.0.10 lakhs
Details of the encumbrances known to the secured creditors : Nil
Name of the Branch : KOLLAM
Account No. 13946011001275

Varghese, Mrs.Jain Antony, bothe of them having address at Santhosh Bhavan, Thevalakkara
Arinalloor PO, Kollam 690538

EM of all thatpart and parcel of the property consisting of 11.70 Ares land in Re.Sy.No.543/10 in Block

of Smt. RajaniPillai, guarantor to the loan. BOUNDARIES (as per location sketch) North : Property
of Mr.Ramesan, South : Private way, East : Property of Mr.Appukuttan Pillai, West : Property of

Name & Address of the Borrowers / Mortgagors /Guarantors : Mr. Antony Varghese, S/o. Sri.

B

(as on 31.08.2026)

C |Possession Date u/s 13(4) of SARFEASI ACT 2002 17.05.2022

D [Nature of Possession Symbolic/Physical/ Constructive Constructive
DESCRIPTION OF IMMOVABLE PROPERTY

EM of all those pieces and parcel of 18.60 Ares of land and building which is comprised in

Re.Sy.No.11/3 (Old Sy.No. 1041/1/9) in Block No. 30 of Alakkodu Village, ThodupuzhaTaluk,

Idukki District in the name of Mrs. Mohini Thankachan. BOUNDARIES : North: Property of

Mittathanickal, South: Property of Valloppilil, East: Property of Mundackal, West: Panchayath Road

Reserve Price : Rs.36.15 lakhs | EMD: Rs.3.615 lakhs | Bid Increment: Rs.0.10 lakhs

Details of the encumbrances known to the secured creditors : Nil

TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed
'| in the Security Interest (Enforcement) Rules 2002 and to the following further conditions: 1.

>

Dt. of Demand Notice Ufs 13(2) of the SARFEASIACT, 2002 | 18.11.2023

The properties are being soldon “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS” and
“WHAT EVER THERE IS BASIS”. 2.The particulars of Secured Assets specified in the

Outstanding Amount ‘ Rs.47,63,110.06 + plus charges and Interest from 01.09.2026

Schedule here in above have been stated to the best of the information of the Authorized Officer,
but the Authorized Officer shall not be answerable for any error, misstatement or omission in

(as on 31.08.2026)
[ 06.05.2024

this proclamation. 3. The Sale will be done by the undersigned through e-auction platform

o0 w

Possession Date u/s 13(4) of SARFEASI ACT 2002
Nature of Possession Symbolic/Physical/ Constructive ] Constructive

DESCRIPTION OF IMMOVABLE PROPERTY

Varghese. North: Wi
UmmummanVaidhyan, South: Property of Varghese Daniel, West: Property of Varghese Daniel

Reserve Price : Rs.26.50 lakhs | EMD: Rs.2.65 lakhs| BidIncrement:Rs.0.10 lakhs

Details of the encumbrances known to the secured creditors : Nil

04.45 Ares of land and building which is comprised in Re.Sy.N0.361/15 (Old Sy.No. 9019) in Block
No. 10 of Myna apal!_y Village, KunnathoorTaluk, Kollam District in the name of Mr. Antony
ide path 3.4m & Property of Mrs.Saramma Mathew, East: Property of

provided at the Website https://baanknet.in

Inspection of Property with Prior Appointment with Authorised Officer : 22.09.2026

For detailed term and conditions of the sale,
please refer https://baanknet.in & www.pnbindia.in

Date : 07.09.2026, Place : Trivandrum  (Sd/-) Authorised Officer, Punjab National Bank

% coae (nialem ey
\‘ﬁ' Kerala Grameena Bank

Scheduled Bank Owred By Govamrsend
Head Office: MALAPPURAM, Regional Office: ERNAKULAM,
Coastal Towers (Karithatt), Nr. Samskara Jn., Pipeline Road, Palarivattom,
Cochin-682 025. Phone: 0484-2536301/2536302, E-mail: roekm@kgb.bank.in

SALE NOTICE

E-Auction Sale Notice for Sale of Inmovable Properties under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor(s) that the below described immovable properties mortgaged/charged to the
Secured Creditor, the Physical/Symbolic Possession of which has been taken by
the Authorized Officer of Kerala Grameena Bank, Mulamthuruthy Branch will be
sold on “As is where is”, “As is what is”, basis on 17-10-2026 for recovery of below
mentioned amount & Borrowers.

Name & Address of the Borrower (s) and Guarantor(s):
(1). Mr. Ani P K, S/o. Kuttappan, (2). Mrs. Beena Kuttappan, W/o. Kuttappan,
(3). Mr. Aneesh P K, S/o. Kuttappan, all are residing at: Pandaramattathil House,
Pulickamaly (PO), Ernakulam District-682314.

Total liabilities: Rs. 13,25,478.07
(Rupees Thirteen Lakh Twenty Five Thousand Four Hundred Seventy Eight and
Seven Paisa only) as on 12-08-2026 plus further applicable interest and charges.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All the part and parcel of the property consisting of 2.03 Ares in Sy. No. 327/10-2-3 & 2.03
Ares in Sy. No. 327/10-2-2 of land in Mulamthuruthy Village, Kanayannoor Taluk,
Ernakulam District belongs to Ani PK. Boundaries: North: Panchayath Road; East:
Panchayath Road; South: Thodu; West: Property of Chandrasekharan.

Reserve Price: Rs. 9,00,000/- (Rupees Nine Lakh only)

Earnest Money Deposit: Rs. 90,000/- (Rupees Ninety Thousand only)

The Earnest Money Deposit shall be deposited on or before 15-10-2026 upto 4.00 p.m
Details of EMD and other documents to be submitted to service provider on or before
15-10-2026 upto 5.00 pm.

Date up to which documents can be deposited with Bank is 15-10-2026 upto 5.00 pm.
For further details, contact Smt. Roshni Narayanan, Chief Manager/Authorized
Officer, Kerala Grameena Bank, RO Ernakulam (9400999027) or Smt. Anu M G,
Branch in Charge (9400999549), e-mail id: kgb549@kgb.bank.in or the service provider:
M/s. C1 India Pvt. Ltd, 301, 1% Floor, Udyog Vihar Il, Gurgaon, Haryana-122015.
(Contact No.+917418281709/7291981124/25/26). Email: tn@c1india.com/
support@bankeauctions.com.
Date : 07-09-2026, (Sd/-) Authorised Officer,
Kerala Grameena Bank.

Place : Ernakulam.

KERALA LIVE(STOCK DEVELOPMENT BOARD LTD. |

A Government of Kerala Undertaking)
Mattupatty P.O., Munnar, Idukki, Kerala-685616.
Mobile: 9446004281, Email: indoswisskldb@gmail.com

Date: 07.09.2026

C1/2144/2025

SHORT TENDER NOTICE

(Supply and Installation of 500 Ltrs Hot Water Tank)

Competitive tenders in sealed covers, super scribed with the name and number of
the tenderer are invited from authorized manufactures/ distributors/ licensed
persons/institutions or agencies replacement of existing hot water tank and supply,
installation and commissioning of new one at KLD Board Ltd. Mattupatty, Munnar,
Idukki (Dist.), Kerala. Details of the Short Tenders are as follows.
No| Tenderfor EMD_| 1o Gt Farm
Rs.2000/-| Rs.472/-

Tender Received
Up to

24.09.2026
at 1.00 PM

-

Supply and Installation of Hot
Water Tank (500 Ltrs.)

For more details visit www.livestock.kerala.gov.in.

(Sd/-) Manager (AH) )

—

REOTE THE KARUR VYSYA BANK LTD,

OMC / RA Division, 1st Floor, Ernakulam Divisional Office

Amritha Towers, No.40/1045C, Opp. Maharaja College Ground
MG Road, Ernakulam-682011, Kerala State.

POSSESSION NOTICE (For Inmovable Property)

Issued under [Rule 8(1)] of Security Interest (Enforcement) Rules, 2002

Whereas, The undersigned being the Authorized Officer of The Karur Vysya Bank
Limited, under the Securitisation & Reconstruction of Financial Assets And
Enforcement of Security Interest (Second) Act, 2002 (Act 54 of 2002) and in exercise of
powers conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a demand notice dated 30/05/2026 calling upon (1)
M/S. M.S. Electricals And Plumbing, VI1/940, M.S.Electricals, Market Road,
Venjaramoodu, Thiruvananthapuram-695607. Kerala State. Represented by its
Proprietor Mr. Shinukumar, Also at :Building No.9/48, Block No.22, Ward No.IX, Re-Sy
No.83/9-3, Pullampara Village, Nedumangad Taluk, Trivandrum District, Kerala State-
695607, (2) Mr. Shinukumar S/o. Manikantannair Bhaskarannair, Ambadi,
Maruthummoodu, Pullampara, Thiruvananthapuram-695607, Kerala State. Also at
:Building No.9/48, Block No.22, Ward No.IX, Re-Sy No.83/9-3, Pullampara Village,
Nedumangad Taluk, Trivandrum District, Kerala State-695607 (3) Mrs. Sarika Krishnan
Wi/o. Shinukumar Ambadi, Maruthummoodu, Pullampara, Thiruvananthapuram-
695607, Kerala State. Also at: Kaliyill Veedu, Pazhayachantha, Kallara, Kallara
P.O,Thiruvananthapuram-695608, Kerala State. Also at :Building No.9/48, Block No.22,
Ward No.IX, Re-Sy No0.83/9-3, Pullampara Village, Nedumangad Taluk, Trivandrum
District, Kerala State-695607 to repay the amount mentioned in the notice being
Rs.40,94,231/- (Rupees Forty Lakhs Ninety Four Thousand Two Hundred and Thirty
One Only) as on 28/05/2026 (in respect of the Loan Account No's:
2135794000006628 within 60(Sixty) days from the date of receipt of the said notice and
the same was also published in the local newspapers in "Business Line" in English
Language & "Metro Vaartha" in Malayalam Language on 06/06/2026.

The Borrowers/Guarantors having failed to repay the said amount, notice is hereby
given to the borrowers/Guarantors and the public in general that the undersigned
has taken possession of the properties described herein below in exercise of pow-
ers conferred on him under sub-section (4) of section 13 of Act read with Rule 8 of
the Security Interest (Enforcement) Rules, 2002 on this 07/09/2026

The Borrowers/Guarantors in particular and the public in general is hereby cautioned
not to deal with the properties and any dealings with the property will be subject to
the charge of M/s.The Karur Vysya Bank Limited for an amount of Rs.43,26,591/-
(Rupees Forty Three Lakhs Twenty Six Thousand Five Hundred and Ninety One
Only) as on 04/09/2026 and interest thereon from 05/09/2026 till the date of repay-
ment (in respect of Loan Account No's: 2135794000006628.

The borrower's attention is invited to provisions of sub-section (8) of section 13 of
the Act, in respect of time available, to redeem the secured assets.

Schedule-A (Details of the mortgaged properties)
All that piece and parcel of the residential building bearing Door No.9/48, Block
No.22, Ward No.IX, Re-Sy No.83/9-3, Old Survey No.1120/1/1, constructed on land
admeasuring 4 Ares 35 Sq.Mtrs situated at Pullampara Village, Nedumangad Taluk,
Trivandrum District, Kerala State-695607 and bounded by East: Property of Kunji,

North : Property of Salim, West: Road, South: Property of Beena.

Place: Ernakulam Sd/- Authorized Officer
Date: 07/09/2026 The Karur Vysya Bank Limited

FORMA

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/s SATHYADHARA COMMUNICATIONS PRIVATE LTD.

RELEVANT PARTICULARS
1. [Name of corporate debtor M/s Sathyadhara Communications Private Ltd.
2. |Date of incorporation of corporate debtor 18" February 2009
3. | Authority under which corporate debtor is| ROC ERNAKULAM -KERALA
incorporated/registered
4. | Corporate Identity No./Limited Liability
Identification No.of corporate debtor

5. [Address of the registered office and principal |2nd Floor, IC Complex, Railway Station Link
office (if any) of corporate debtor Road, Kozhikode, Kerala—673 002

U92130KL2009PTC023839

6. |Insolvency commencement date in 07/09/2026
respect of corporate debtor
7. | Estimated date of closure of insolvency  |06/03/2027

resolution process

8. |Name and registration number of the in
solvency professional acting as interim
resolution professional

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Adv. Jossy Steephen Kattur
IBBI/IPA-002/IPNo.1056/2021-2022/13627

Barons- 16C, Skyline Imperial Gardens,
Stadium Link Road, Kaloor, Ernakulam-682025
Email: jossysk@gmail.com

Barons- 16C, Skyline Imperial Gardens,
Stadium Link Road, Kaloor, Ernakulam-682025
Email: sathyadharacirp26@gmail.com

21/09/2026

12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21,ascertained
by the interim resolution professional

10. | Address and e-mail to be used for
correspondence with the interim
resolution professional

11. | Last date for submission of claims

13. | Names of Insolvency Professionals identified ~ [NA
to act as Authorised Representative of creditors
in a class (Three names for each class)

. | (a)Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads
(b)Details of authorized representatives ~ |NA
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the commencement
of a corporate insolvency resolution process of M/s Sathyadhara Communications Private Ltd on
07/09/2026.
The creditors of M/s Sathyadhara Communications Private Ltd are hereby called upon to submit
their claims with proof on or before 21/09/2026 to the interim resolution professional at the
address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice
of authorised representative from among the three insolvency professionals listed against entry
No.13 to actas authorised representative of the class [specify class]in Form CA(NotApplicable).
Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional:

Sd/-
Adv.Jossy Steephen Kattur

Date: 09/09/20226, Place : Ernakulam
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. : 215 wiyi¥e weart wEm: L42201DL2013PLC255455
(Formerly known as “Green Asia Impex Private Limited"”)

Corporate Identification Number: U10209AP2014PLC094395 Wi fieE - 1
Dur Company was originally incorporated as a private fimited company under the provisions of Companies Act, 2013 in the name of ‘Green Asia Impex [t (erferagierait = wiere it arae) From, 2014 @) em 27(1) a9 e 7(2) 6 e
Private Limited” pursuant to a certificate of incorporation dated August 5, 2014 issued by Registrar of Companies Andhra Pradesh. Further, pursuant fo a w4 Fifde fvd o s aell 1 e W S SEw w auad @ A ey v A e o feram 2% aret R

special resolution passed by the shareholders of our Company on September 9, 2025, our Company was converted into a public limited company, and the
name of our Company was changed from ‘Green Asia Impex Private Limited' to ‘Green Asia impex Limited” and a fresh Cedificate of Incorporafion dated ) o .
September 19, 2025 was issued by the Registrar of Companies, Gentral Processing Centre, For details of change in registered office of our Company, see H T AH - R es e diegery s (e

History and Certain Comorate Matlers"” on page 243 of the Draft Red Herming Prospectus. wighe gg=m e L42201DL2013PLC 255455

Repgistered Office: R5.No. 677/2A1, Ungutura{V) &(M), Eluru District, Unguturu (West Godavari)- 234411, Andhra Pradesh, India. , . : ; e
: T gt T Rl 507 e, 86, TR oI, ST faeedt, 718 fEei—110 019, 79
Tel: +91 9908941785 | E-mail: cs@greenasiaimpex.com | Website: www.gresnasiaimpex.com s e - e o

Contact Person: Ganta Aswani Raju, Company Secretary and Compliance Officer S CICIG L] SR

fTes fery HTeiae wTeT feha T3 &

OUR PROMOTERS: PASUPULETI VENKATA RAMARAO AND PASUPULETI MEENAKSHI weaET En 4 ot 8 B 7 Rrdat, 2006 & v e g, @6 A 9w andyg & aaeet o wvons [ # R fene 25 R, 2025 W s
THE OFFER IS BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS (W) () 35 oohs afd g @ 12,535,612 2l Inm (Y 9 f251 oy s T o omE W Ee e f440000 MfeE
(IPO BY SMALL AND MEDIUM ENTERPRISES) AND THE EQUITY SHARES ARE PROPOSED TO BE LISTED ON EMERGE PLATFORM OF NATIONAL STOCK (arrg i s sie (i) 15205 & g9 qon W9 U A= g (ol wfd) 9w 7347.05 & Wiaw it & Aeaw @ 5,124 548 gl S, o Man
EXCHANGE OF INDIA LIMITED ("NSE EMERGE"). 1, 700,00 fAfem @ M—angdtai wreme (fi—ang dvai amar) afim 351 Afa sfact froe & 3iea o 1,424,501 Sfaae) 91091, &e Monee $500.00 ffemm
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This Public Announcement is being issued in relation to the Draft Red Herring Prospectus dated February 26, 2026 (“DRHP") filed by Green Asia Impex I W o A A, A GEE ) G 2 R e @ Al &9 3 e, dRare g e s ot s 134 (e e s due
Limited {the “Company") with the National Stock Exchange of India Limited (*NSE") in connection with the Offer. The Company has received the in-principle U, 30 Y, 2026 1 SIOET 3200 T91 TS0 SRR,/ St —fade s § T 9 Heey i v @ i |

approval from NSE for listing of the Equity Shares pursuant to its letter dated June 18, 2026.

R | o¥e B guamEaRad T & A d R gw aen #
Patential Bidders may note that the Pre-IPQ Placement has been undertaken pursuant to the resalutions passed by the Board of Directors and the sharehokders % N " .y N

of the Company on July 31, 2026 and August 25, 2026, respectively. 1. ufvafda &t wn arelt awgai & e - (% o= )
r Company, in consu with th M, has und Pre-| m f6.71.04 ity Shar ni rice of 277/ r _
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preferential allotment pursuant o Sections 4_2 and 62(1)(c) of the Companies Act, 2013, read with the Companies (Prospectus and Allotment of Securities) fw - B ara A gy @ | 2026 o i wenfaa 30 WfA, 2026 U®
Rules, 2014 and the Companies (Share Capital and Debentures) Rules, 2014, each as amended, T W aredt i, v s | e REEL SR T
Pursuant to the resolution passed by the Board of Directors at s meeting held on September 3, 2026, the Company allotted 6,71,045 Equity Shares pursuant Widigeg d sarn T g | wE wfh | auafe @
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Sr. No. Name of Allottee No. of Equity Shares Allotied | Issue Price per Equity Share (7) Allotment Amount (F) 1| @ A el el I, e Heveed meae

1 | Dongari Nagaraju 1,29,870 77.00 99,99 990 Farfirira 4 Sy

2 | Dxloop Consulting .PI'iW.I'Ei[E Limited 32,500 £7.00 25,02,500 3 e e aley 1.016.78| 101878 100.00% Fria
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5 | Pragada Chitti Veeranna 1,29.870 77.00 9999990 A = offve el & R 259 60 FAfRrer i sw R &

6 | Alivelu Suryakantha Kumari Tekumalla 64,935 77.00 49,99.995 2. wefaa aqera, aRad= & [

TOTAL 6,71,045 5,16,70,465 T A A 7 e, 2026 W) Y e S RERE & iy U g S araven A vl e 8 R s el a0 @ e e 09 e

Accordingly, the amount proposed to be raised through the Fresh Issue shall be reduced by the amount raised pursuant to the Pre-IPO Placement. The Pre- Haphaatn orgde fafies (a A7) 351 Siadl 9 ol &1 50% S0 3R 919 50% v UTER 21 [AfRes & e g0 | 0 1 A ), Sl
IPO Placement does not exceed 20% of the Fresh Issue size disclosed in the DRHP, subject to the Fresh Issue complying with Rule 19(2)(b) of the Securities Hieaes wede fafes i ved & weoftn P & aea 7 S 6 e 8 ger B omm g e ow am 2.4 Srmdie dee e
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The investors who subscribed to the Equity Shares pursuant to the Pre-IPO Placement were, prior to such aliotment. informed that there 15 no guarantes

that the Offer may proceed or that the listing of the Equity Shares may occur and, accordingly, such investment was made by the rélevant investors solely ST 51 T e

al their own risk, 3. dgelld &1 Hve/ T

Please note that the Equity Shares allotted pursuant to the Pre-IPD Placement shall be subject to such lock-in requirements as may be applicable under the o Aga ol aeran : 1.2 e e O St e R gt & fr g oftEern @ e 1575 Sere a, fire uf fete T 2eeo
SEBI ICOR Regulations and other applicable laws. \ - - 5 ol Conls M e el s

None of the allottees under the Pre-IP0 Placement is connected with our Company, our Promoters, the membaers of our Promoter Group, our Directors, our Sl i ?"#rm S e I?:"'wﬁh IR ?W E_‘#ﬂ?ﬁﬁmﬁ_ﬂﬂ i hﬂw st T'-Iffm'if_w = ﬂ- vl B el
Key Managerial Personnel, our Senior Management Personnel, our Group Companies or the BRLM, 1,000° e &, frerl Ht AT ST 2417 SRYe i T 0T S, fonee 11?;‘?( Gl e 8l

The Company has intimated the detaiis of the Pre-IPO Placement to NSE in connection with the Pre-IP0 Placament undertaken pursuant to Regulation 274 » AR B 7T D] 9 B o Foy 9t s e A v & a5, e | o w0 6 M S W @ A A e gie i @
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by our Company in consultation with the BRLM in accordance with the SEBI ICDR Regulations. 2 e &

This Public Announcement does not constitute an offer or an invitation to subscribe to or purchase any securities of the Company, in India or in any other
jurisdiction. Any investment in the Equity Shares proposed to be offered pursuant to the Offer shall be made solely on the basis of the Red Herring Prospectus
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CENTRE FOR DEVELOPMENT OF
IMAGING TECHNOLOGY (C-DIT)
Thiruvallam, Thiruvananthapuram-27
Ph: 0471-2380910/912/895

TENDER NOTICE

C-DIT invites two open
tenders for “Providing video
and photo documentation and
video conferencing solutions
“at Thiruvananthapuram.
Locations; 1. Hotel Hilton, Tvm
2. Hotel Lemon Tree, Tvm
Last date: 14.09.2024, 11.00 AM

For details visit www.cdit.org

08.09.2026 Registrar, C-DIT
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BEFORE THE HONOURABLE
MUNSIFF'S COURT, ERNAKULAM
1.A 1/2024, 2/2024 and 3/2024
IN O.S. No: 945 of 2024
Plaintiffs: 1) Antony Saju, S/o late
George, aged 56, Koduvathara House,

Palarivattom, Kochi, Pin: 682025
2) Joseph Boldrin, S/o late George, aged
52, Koduvathara House, Palarivattom,
Kochi, Pin: 682025
6" Defendant: 6) Gopalan Pillai, S/o
Madhavan Pillai, Perumbodayil,
Elamakkara Muriyil, Edapally South
Village, Kanayannur Taluk, Pin: 682024.
Notice to the 6" Defendant
Whereas the above named plaintiffs has
instituted the above suit and petitions
against you, you are hereby summoned
to appear in person or through pleader at
11 a.m on 24.09.2026 for answering the
claim failing which the above petition will
be heard and determined in your
absence.
Dated this the 20" day of August, 2026.
(Sd/-) VIMAL.K. CHARLES,
Counsel for the Plaintiffs
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BEFORE THE HONOURABLE
THIRD ADDITIONAL MUNSIFF COURT
ERNAKULAM

OSNo.414/2024
Secure prime Fincorp  :  Plaintiff
Vs.
Dikkina Sebastian & anr :  Defendants
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Plaintiff: SECUREPRIME FINCORP, Ist Floor,
Karukapadath Building, Near Changapuzha park
Metro Station, Edappally, Ernakulam represented
by its Authorised signatory and Managing
Partner, Jose K. O, aged 44 years, S/o. Ouseph K.
V, Kannanthara House, Manjummel P.O, Eloor,
Ernakulam, 683501.
Defendants 1 &3 : 1. Dikkina Sebastian, aged
about 45years. W/o. Sebastian, Kanappilly House,
Koonammavu S O, Cheranalloor P.O.. Ernakulam,
Pin-683518. 2. Sebastian K., aged about 52 years.
S/o. Raphael. Kanappilly House, Koonammavu
S0, Cheranalloor P.O, Ernakulam, Pin- 683518,
DRAFT PAPER PUBLICATION

Whereas the above-named Plaintiff has filed the
abovesuit forrecovery of money againstthe above
named persons as defendants 1 and 3. Take notice
that the above suit is posted for the appearance
of the above mentioned defendants on at 11 pm.
You are hereby called upon to appear before the
Hon'ble Court at on 9-10-26 either in person or
through Counsel. Otherwise the suit will be heard
and determined in your absence.
Dated this the 18th day of May 2026

(Sd/-) Rekha. K.B., Counsel for the Plaintiff
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Inviting EOI

For Setting up of Muziris Heritage Stall with Heritage Exhibit Installation at
KTM 2026 -MHP-183/2016/KTM2026 - Dated 03rd September 2026

Last date of submission
14-09-2026 - 01 PM

https://www.keralatourism.org/muziris/tenders
Muziris Projects LTD,

Pullut P.O. Kodungallur, Thrissur - 680663 Managing Director & CEO
Ph: +91480 2807717 Muziris Projects LTD
muziris.tsm@kerala.gov.in 03-09-2026

AGENCY FOR DEVELOPMENT OF AQUACULTURE, KERALA(ADAK)
REGIONAL OFFICE, ERNAKULAM
C.C 60/390, PERUMANOOR P.O, THEVARA, KOCHI-682015
TENDER NOTICE

ADAK invites e-Tender for the supply of
‘High Protien Extruded feed for Murrel
”High Protein Extruded Fish feed 2026_ADAK 867491
‘Medium Protein Extruded Fish Feed 2026 _ADAK 867501
Please refer the e-Tender ID mentioned above. Last date of Bid Submission 17.9.2026,
Tender Form/Terms and conditions may be downloaded from www.etender.kerala.gov.in
For additional details, please contact at the above address.

2026_ADAK_867437

08/09/
2026
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Registered Office: HDFC Bank House,

r
L. HDFC BANK Senapati Bapat Marg, Lower Parel (West),

We understand your world | Mumbai - 400 013 and having one of ts office as

Retail Portfolio Management at HDFC Bank Ltd, 1st Floor, I-Think Techno Campus,
Kanjurmarg (East),Mumbai — 400042.
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